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IN THE MATTER OF: 
SHAILESH SINGH 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

E.A. No. 44 of 2023 
IN 

HOTEL SURYAA, NEW DELHI AND OTHERS 

Seal 

Original Application No. 407 of 2015 

i 

identiied 
the 

deponent 
whß 

has 
signed in m 

presence ! 

VERSÜS 

of Oath 

Shailesh Singh S/o Mr. Babu Singh Age- 54 yrs. Occupation- Journalist, 

Add:- 41B, Hanuman Road, Sansad Marg, Connaught Place, New Delhi 

110001, do hereby solemnly affirm and state as under: 

NEELAM JHARMA SL No. 73/05 
App. 

AFFIDAVIT 

New Dihi 

1. That I am the applicant of the O.A. no. 407 of 2015 and am competent 

to swear this affidavit and I submit an application in Execution. 

2. That the contents of this application are true to my personal knowledge 

and belief and those relating to law are true to the information received 

by me, upon which, I believe to be true. 

...Applicant 

VERIFICATION 

...Respondents 

| Shailesh Singh, the deponent, do hereby verify that the contents of this 

affidavit from paragraphs 1 to 2 are true to my personal knowledge and belief. 

Signed and verified on this ..... day of December 2024 at Delhi. 

Solemniy som before me read 
over & exp'ained to the depone 
Admitted io by doTed 

16 

Oath Commissioner, New De 

-2 DEC 2024DEPONENT 

-2 DEC 2024 

DEPONENT 
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